..BIHAR VIDHAN SABHA, PATHA

assets (immovable, movanle,

.65 year.. years, belonging to ...MLA (JDU)

dependants®:

Details of movable assets

bank balance,

ete.) of

Year

2022-23

LIT NARAYAN MANDAL., son/davghterswife of .. Late CHHABILA MANDAL
. service and presently working as
give harein below the detafls of the

myself, my spouse and

(Assets in joint name indicating the extent of joint ownership will also have to be

Description Salf Spouse Dependant-1 | Dependant-2 | Dependant-3
Mame(s ) Mame Name Etc. Mame
USHA ASHISH KHUSHBOO
KUMARL | RANJAN
{iy | Cash 1,68,500/- | 98,400/- 16,400/- 34,600/ -
r,;il} Deposits in 78.66,984/- | 49,08,333/- | 12,04,749/- | 9,22,104/-
Banks, Annexure-1 | Annexure-1 | Annexure-1 | Annexure-1
Financial |
Institutions |
And Non-
Banking [
Financial |
~" | Companies | ‘
(i) | Bonds, 524828/ |
Debentures Annexure-2 | zero Zero | Zero
and Shares in | |
companies [
(iv) | Other | 247507 /- 200518/- 156064, - 475679/
financial Annexure-3 | Annexure-3 | Annexure-2 | Annexure-3
institutions,
NS5, Postal
Savings, LIC
Policies, etc | |
S 1611 | o= 14 | A I |
{v) | Motor 2423680/~ | 615000/-
Vehicles Annesure-4 | Zero Annmexure-« | Zero
(detalls of
make, etc.) |
{wi) | Jewellary 25000/ 10,30,000/- | 250000/ - 200000/ -
| (give details Sgram gold | 200g gold & | 50g gold 40g gold
| of weight and | 500 g silver
| value) |
[ (vii) | Other assats, L T T
| such as Zero Zero Zero Zero
| values of
claims /
| interests . I ]




Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.

B.  Details of Immovable assets
[Mote: Properties in joint ownership Indicating the extent of joint ownership will
also have to be indicated]

Sr. | Description
Ho.

Self

Spouse
Name({5)

Dependaint-
1
Mame

an-;dlnt-

MName

Dapendant- |
3

Ebc. Mare

(1} | Agricultural Land
- Location(s)
= Survey
number{s)
= Extent (Total
measurement)
=Current market

| value

Anchai-
Sultangan),
mouza-
manjhli,
Thana no-
80, 3 aca
64  dicimal,
23,735,000/~

Zero

Zofo

Zern

(i) | Non-Agricultural

Land

- Location(s)

- Survey

| number{s)

- Extent (Total
measurement}
-Current market
| value

Zero

Zero

Zero

(i) | Buildings
{Cemmercial and
residential)
Location(s)

- Survey fdoor
number{s)

- Extent (Total
measurement)

- Current market
value

Zera

Anchal-
sultanganj,
Magar
Parisad
Sultanganj,
ramabandi
M- B47,
2688 Sq Ft

55,00,000/-

Zero

Zero

|
(v} | Houses /
Apartments, etc.
- Location(s)
- Survey fdoor
number{s)
- Extent (Total
measurement)
- Current market
value

interest in
property)

(v) | Others -fsuch as |

Zerp

Zero

Zero

Zero .

Zero

Zero

| zero

Zero

(2) I give herein below the details of my liabilities / overdues to public financlal
institutions and government dues:-
[Mote : Please give separate details for 2ach item)

Sr. | Description
=

(1) Loans from Banks

Name & address of Bank [

Financial Institutions{s] /

Department ()




{ii) Loans from financial Zern
institutions s "I N
(lil) Government Dues: Zero
{a) dues to departmeants
dealing with government
| accommodation N
(b) dues to departments Zerg
dealing with supply of
water

(c) dues to departments Zerg
dealing with supply of
electricity

(d) dues to departments Zero
dealing with telephones
{e) dues to departments Zero
dealing with government
transport (including
aircraft and helicopters)
(f) Other dues, if any Zero

— i ———— s e —

() (i} Income Tax including Zern
surcharge [Also Indicate AY.: 2023 -24
the assessment year upto PAN- ABYPMBSSZF
which Income Tax Return
filed. Give also Permanent
| Account Number (PAN]]
(1) Wealth Tax [Also Zero
indicate the assessment
year upto which Wealth
| Tax return filed.]
(iii) Sales Tax [Cnly in Zero
case of proprietary
business]

(iv) Property Tax Zero

.

C.  Bersonal Detail

GPF/CPF/PRAN No.

Gender i= ' 1 [(M/F)

Date of Birth i |1J_5 [1Ju I1 IEI | 5 |E | (DDIN YY)

Class/Group e (] E AR/

Cadre - -|

{Full Name e.g. B.A.5. -Bihar Administrative Service,

B.5.5,- Bihar Secretanial Service etc,)

Home District |_ BHAGALFUR

1 hereby declare that the above details are true to the best of my
knowledge and belief.

Signature ..



Name of Condidate: ..LALIT MNARAYAN

MANDAL

Place;.....‘,ﬁﬂ-ﬁ*.}:ﬂ ' Number & constitusncy:. Sultanganj-157 MLA
(IoU) Date:. . bf' el 2> Department;.,.BIHAR VIDHAN SAEHA....

Mote: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



Constituency: 157, Sultangan|

Name of Member: Lalit Narayan Mandal

A : Bank
Lalit Narayan Mandal
&l Ne Mame of Bank Branch Account Afc No Balange ason  Amount (in Bs ) sweep & FD Total
Siving Al Amount
| State Bank of India Sultangan] 11434712050 31/03/2023 27.478.50 4, 867,790.00
] Bank of india Sultanganj 463910110000397 31/03/2022 £,183.91 0.00
il AXIS Bank Ld Sultanganj 910010019299491 31/03/2023 166,783.76 0.00
i ICICI Bank Sultanganj 260701503860 31/03/2023 54,793.05 0.00
v ICIC) Bank Sultangan) 260701500693 31/03/2023 54, 793,06 0.00
vi State Bank of India Sultanganj 11434700702 31/03/2023 1,727,560.23 390,708.00
vil State Bank of India Sultangan| 39824046509 31/03/2022 570,893.94 0.00
2,608,486.44 5,258,498.00 7,866,984 44
Usha Kumari [Spouse)
i State Bank of India Sultangan] 11434682829 31/03/2022 4,557,911.85 0.oo
il State Bank of India Sultangan 11016746653 31/03/2022 27,740.31
iii Bank of India Sultanganj 463910110003774 31,/03/2022 275,603.73 0.00
L ICICI Bank Sultanganj 260701501101 31/03/2023 19,166 58 0.00
] The Bhagalpur central Sultangan| 334001004621 31/03/2021 27.910.85 0.00
coperative Bank Limited
4,908,333.32 0.00 4908,333.32
Ashish Ranjan [Depandent -1
i State Bank Sultangan) 11434635754 31/3/2023 1,202 68693 0.00
i State Bank 20248206502 310373022 206242
1,204,749:35 0.00 1,204,749 35
Khushboo [Depandent-il)
i HDFC Bank Gandhinagar 50100026910591 31/03/2022 458,078.15 0.00
ii Zerodha [Demat ASC) All ¥EA455 31/03/2021 275,625.00 0.00
ili State Bank of India Sultangani 30937825913 31/03/2023 188, 400.95 0.0
922,104.10 0,00 922,104.10




Constituency: 157, Sultanganj
Name of Member: _Lalit Narayan Mandal

Annexure -2 Equity Share & Mutual Fund
Lalit Narayan Mandal

Equity Shares

Company Name Listed/Non List Share Price

Reliance Industries Limited Listed

Rellance home finance Limited Listed

Reliance Capitat Listed

MNowva lrom and steel Limited Listed

UG Hotels and Resorts Listed

Mutual Fund

Name Mo of Unit MNAV
ABSL Tax Relief "96 1281.23
Fund-ELSS ~Growth

Axis Long Term Equity 808.288
Fund-Regular Growth

Tala India Tax savings 2198 467

fund Regular Plan Growth
Total A+B

Mo of Shares

Value of shares
180 % 405,090
2 LT
2 X1s
200 7Tib
100 T577
% 406,412

Value

£ 40,884
% 38,102
1 39,430
T 118,416

% 524,828



Co i angan
Name of Me lit Na n I

Annexure -3 Detail of Insurance & Post Office

Company Place Palicy No/A/fc Na Subscription date  date of maturity  Annual Premium A Years Total Amaunt
Lalit Narayan Mandal Deposited
LiC Sultanganj 226231020 12/7/2011 2/28/1029 % 10,382 28 %124,584
Post Office Sultanganj 5730927517 Balance as on 31/03/2021 %122,923
Total % 247,507
Usha Kumari [Spouse)
Lc Sultangan| 848258474 12/9/2019 12/9/2028 % 28,416 %113,664
Post Office sultanganj 20031238479 Ralance as on 31/03/2022 % 82,000 1 82,000
Past Office Suftanganj 10012708094 Balance as on 31/03/2022 24,854 % 4,854
Total % 200,518
Ashish Ranjan [Depandent -1)
LiC Sultangan| 522649756 2/13/2007 2/13/2032 % 10,000 single prem % 10,000
Lc Sultanganj 522612058 B/28/2004 a8/28/2024 26,205 20 X 117,895
L Sultangan] 5226366824 3/28/2006 3/28/2026 % 1,657 20 ® 28,169
g Total % 156,064
Khushboo {Depandent-It) T————
Lic Sultanganj 522621196 3/28/2005 3/28/2025 % 6,200 20 % 86,800
s Sultangan) 597772465 23/10/2017 23/10/2037 % 37,540 20 % 225,240
Fast Office Sultangan] 4568738689 Balance as on 31,/03/2021 21,639
Post Office Sultangan) 20008374461 Halance as on 31/03/2021 162000

Annexure: 4 Detail of Motor Vehicles

Lalit Narayan Mandal
Hero Motor Cycle
Motor Car

Ashish Ranjan (Depandent -1}

Motor Car

Reg. No: BR1IOMS025
Reg. No: BRD1PL9163 , Month of Purhases: March 21

Total

Tatal

Reg No- DL11CAS997, Date of Purchases: 07-10-2021

475,679
e

56,500
2.367,180
2,423,680

615000




	Scan_0001
	Scan_0002
	Scan_0003
	Scan_0004
	Scan_0005
	Scan_0006
	Scan_0007

